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FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of india
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
ANAND DISTILLERIES PRIVATE LIMITED

ala. PARTICULARS DETAILS
1 |Name of comporate debtor Anand Distilleries Private Limited
2 |Date of incorporation of 24th March, 1988
corporate debtor

3 JAuthority under which corporate | Registrar of Companies ~ Mumbai

debtor is incomporated /
jistered

4 [Comorate Identity No. / Limited | U15500MH1388PTC046701

Liability | dentification no. of

corporate debtor _

5 |Address of the registered office | Recent Registered Address —

and principal office (if any) of 1st Floor, Above Dominos Outlet, Opposite

Comorate Debtor Dashera Maidan, Badnera Road, Amravati,

MH - 444 601

Old Registered Address —

Bapat Chowk, Amravati 444 601

Factory address —

147, Kekatpur, Davargaon —~ Mozri Road,

Amravati District, Maharashtra — 444 901

6 |Date of closure of Insolvency 08.04.2019

Resolution Process {Date of approval of Resolution Plan) !
7 |Liquidation commencement Order Pronounced on: 11.08.2023
date of corporate debtor Order uploaded on NCLT Website:
17.08.2023

8 |Name and registration number | CA. Atul Rajwadka
of the insolvency professional | Registration No.

|___lacting as liquidator IBBI/IPA-001 /IP-PO0152/20 17-18/10321
9 |Address and e-mail of the CA. Atul Rajwadkar

|liquidator, as registered with Registered Address:
the Board Plot no, 47, Hindusthan Calony, Wardha
Road, Nagpur — 440015
Registered Email:
i com
10 |Address and e-mal tobeused | Communication Address:
for correspondence with the Flot no. 47, Hindusthan Colony, Wardha
liquidator Road, Nagpur — 440015
I Email: adpl.ligdn@gmail.com
11 |Last date for submission of 10.00.2023
claims

Notice is hereby given that the National Company Law Tribunal (Mumbai Bench)
has ordered the commencement of liguidation of the Ms Anand Distilleries Private
Limited on 11.08.2023 {Order uploaded on NCLT website 17.08.2023)

The stakeholders of M's Anand Distileries Private Limited are hersby called
upon to submit their claims with proof on or before 10.09.2023, to the liquidator at the
address mentioned against item No. 10,

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with the proof in person, by post or by
electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its daims dudng the liquidation process,
the daims submitted by such a stakeholder during the comporate insalvency resolution
process under the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted

unde ion 38,
i Name and signature of Liquidator:
Date: 19.08.2023 Sy

Place: Nagpur \ <

"\

CA Atul Rajwadkar
Liquidator in the matter of = M/s Anand Distilleries Private Limited
Email: adpl.ligdn@gmail.com, Regd Email: vervecapital@gmail.com
Regd Address: Plot no. 47, Hindusthan Colony,
Wardha Road, Nagpur — 440 015
Registration No.: IBBINPA-001/IP-P00152/2017-18/10321
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